[ S

s bl e e

I i R
i Bl

=
He S P
—

New pelhi this the 241th

HON’ BLE SHRI JUSTIC

HON BLE SHRI R. K.

CENTRAL ADMIN
' PRINCIPAL B

c.P. NO. 334/1997 in
NO. 50/1997

OQA.

Dharam pal

s/0 Late Mohat singh,
R/O C-1131 Tiari,

New De1h1—1100624

{ By ‘Shri R. M. Bagal,

shri virendra singh,
collector of Customs,
New Customs House,
1.G.1. Airport,

Now pelhi.

Shri'JustiCe K.

o._R

advocate

~Versus—

M. Agarual -

The 1earned counsel for

~withdraw

Pravyer aliowed.

the applic

Wwithdrawn.
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The contempt

( K. M. Agarwal )
Chairman

petition is dismiased as

AHOOJA, MEMBER (A) ,

p E _R (ORAL)

ISTRATIVE TRIBUNAL
ENCH

day of November, 1997.

E K. M. AGARWAL, CHAIRMAN

Applicant
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the applicant wants Lo

ation for contempt at this stage.
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